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BEFORE THE NATIUONAL GREEN
TzuBLNAL, WESTERN ZON E, PLNE

Original Application No.64 of 2025 (WZ)

In the matter of :

Meghana Bhandari & ors ...Applicants

Versus

State of Maharashtra & Ors. ... Respondents

Reply Affidavit of Respondent No.4

DATED 22ND April.2022

D.M.GUPTE

ADVOCATE FOR RESPONDENT NO.4

3,LAXMAN APARTMENT

25/26, OLD TOPHKAHANA,

S'NAGAR, PLrNE * 411 OO5

MOBILE :9422317884

email : advgupte@gma il.com


